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MR. DEPUTY-SPEAKER : Now it is all
gettled. Why do you want to take it up ?

Now, I shall put Supplementary Demands
for Grants (Railways) 1982-83 to vote.

The question is :

“That the respective supplementary
sums not excceding the amounts shown
in the third column of the Order Paper
be granted to the President out of the
Consolidated Fund of India ro defray
the charges that will come in course of
payment during the year ending the
31st day of March, 1983, in re-pect of
the head< of Demands entered in the
second column thercof —

Demand Nos. 2 and 16.

The motion wax adoptcd

APPROPRIATION (RAILWAYS)
BILL*, 1982

THE MINISTER OF RAILWAYS
(SHRI P. C. SETHI) : I beg to move for
leave to introduce a Bill to authorise pay-
ment and appropriation of certain further
sums from and out of the Consolidated
Fund of India for the services of the finan-
cial year 1982-83 for the purpose- of
Railways.

No. 3

MR. DEPUTY-SPEAKER :
tion is :

The ques-

“That lecave be granted to introduce a
Bill to authorise payment and appro-
priation of certain further sums from
and out of the Consolidated Fund of
India for the ucrvices of the financial
year 1982-83 for the purposes of
Railways.”

The motion was adopted.

SHRI P. C. SETHI : Sir, I introduce the
Bill.

I beg to move t:

®That the Bill to authorise payment
and appropriation of certain further
sums from and out of the Consolidat-
ed Fund of India for the services of

*Published in Gazette of India Extra-
erdinary Part II, Section 2, dated
2-8-1982.

tlotroduced /moved with the recommen-
dations of the President.
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the financial year 1982-83 for the
purposes of Railways, be taken into-
consideration.”

MR. DEPUTY-SPEAKER Motion

moved :

“That the Bill to authorise payment
and appropr.ation of ccrtain  further
sums from and out of the {onsolidated
Fund of Tndia for the services of the
financial year 1982-83 for the purposes

of Railways, be taken into con-idera-
tion.” 't
SHRI SUDHIR GIRI (Contai) : Speak-
ing on my cut motion. I would like to say

that my constituency is lying in a very
backward region of West Bengal. Rail
communivation in thi- region i. nil

Thou-ands of people of this region have
to travel daily a long di-tance by bus and
truck to reach Calcuita, Haldia and other
trade centres to transact their daily  busi-
ne-s. If this long distance is covered by
railways, apart from a great deal of
revenue to the railways, the travelling
public would be greatly benefited. For this
purpo-e. a rail link between Tamluk and
Digha in the district of Midnapur i
urgently necded.

In 1980-8]1 a provision of Rs. 20,000
wi- made for a preliminary survey of the
viubility of the rail link between Tamluk
and Digha. In answer to my oral question
the hon. Minister, Shri Mallikarjun, stated
on the floor of the House that from the
view point of the passengers the prospect
of the proposed ra#l link is very good. To
2 sub-equent question in this regard, it was
mentioned in a written reply that the
Planning Commission has not provided
any amount of money for this rail link.

T may state here that Contai Taluk, my
constituency, being by the Bay of Bengal,
thousands of tonnews of dried fish are trans-
ported from there to cater to the needs of
different parts of the country. Further,
there are many sall factories in the region,
producing thousands of tonnes of salt,
which is also transported to different regions
of the country. Betel leaves constitute
one of the principal economic crops of
the region. These are also transported to
different parts of the country. Transport
of all thewe items by truck, besides being
coitly, is also time-consuming..
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The region to be covered by the pro-
posed rail link, between Tamluk and
Digha, s inhabited by nearly 15 lakhs of
people. At present, the requirecments of
thesc peoplr of consumer goods such as
foodgrains, c¢ement, building materials,
cloth, oil etc. are transported by motor
vehicle. and country boats, which cause
much inconvenience and suffering in terms
of higher tran'.port cost.

Furthermor., Digha is a sea resort,
which att'acts tourists in thousands. The
only communication at prewent is motor
vehicles.  Naturally. this causes inconveni-
ence to the tourists. as much time is
con-umed in transport. Taking all these
factors into consideration, I would appeal
to the Minist.r to arrange for the cons-
truction of a rail link between Digha and
Tamluk at an early date.
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MR. DEPUTRY-SPEAKER : Speak to
the Minister separately and get the things
done.
Y fiea) A wmw . TN A q O®
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MR. DEPUTY-SPEAKER : You can
write a letter to the Minister. How do you
speak all these things through the Parlia-

ment ? You can discuss only some points
at issue.
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SHR1 BAPUSAHEB PARULEKAR
(Ratnagiri) : I am thankful to you for giv-
ing me this opportunity to express my
views. I promise you that I would not take
more than five minutes.

MR. SPEAKER : No, no.

SHRI BAPUSAHEB PARULEKAR: I
want to invite the attention of the hon.
Minister for Railways to only one point,
I was listening to his spcech very carefully
and he said, “I am thioking of taking mew
projects but for want of funds 1 am unable
to do it.” But I would like to invite his
attenlion to one project—the dream of
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people of Konkon in Maharashtra i.e. West
Coast Railway line which is popularly
known as Konkon Railway line. When
Prof. Madhu Dandavate was the Railway
Minister during Janata regime, he pushed
through this particular project. But I find
that the construction is being made only
from Bombay to Roha. People from two
districts which 1 represent—Raigarh and
Ratnagiri—and Sindhudurg which Prof.
Dandavate represents, more than 70%, have
not seen the railway. Does it look nice ?
We are coming at the end of the 20th Cen-
tury and people have not seen the Rail-
ways | Konkon is a narrow strip. On onc
nide therc is Sindhu Sagar and on the other
side is Sahyadri Mountain. It is very
important from the point of view of defence
becausc defence experts have said that
when we have long coastline, it s absolu-
tely necessary to have a parallel railway
line. Taking into consideration all these
fact I will appeal and request him to a-sist
us to fulfil our dreams or at least tell us
what steps you have taken, If yon have
not taken any steps what steps do you
propo.e to take ? Is it possible at least in
my life to get an opportunity to travel
from my place to Bombay? I hope Shri
Sethi will assist me.

MR. DEPUTY-SPEAKER
ber of Parliament.

As a mem-

SHRI BAPUSAHEB PARULEKAR :
Even as a Member of Parliament or other-
wise, I have nothing to say. But at least
try hard to help us in getting a railway
Itnc and assist to fulfil the dream of people
of years living in this strip of Konkon.
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(Interruprions)

MR. DEPUIY-SPEAKER : Hoo. Mem-
ber, eveiybody wants to sprak As a
matt-r of fact, thi~ is a wrong precedent
which I have done because so many pepple
wanted to spcak. This should not have
been a precedent. Shri Somnath Chatterjee
al-o knows that.

(Interruptions)

MR. DEPUTY-SPEAKER : You should
have given in writing to participate in the
Appropriation (Railways) Bill,

([reerruptions)

MR, DEPUTY SPEAKER : Then, all
right. write your points to the Minister.
He will reply to it. All of you write your
points to the Minister,

Now, the Railway Mini-ter will reply.

(Interruptions)

MR. DEPUTY SPEAKER : 1 mm ot
calling you. Write your points to the
Minister. As a special case, in the Ap-
propriation Bill drcussion, I have permitted
and this should never be quoted as a prece-
dent. Now the Railway Minister will pmpiy.

(Interruptions)

THE MINISTER OF RAILWAYS
(SHRI P. C. SETHI1): I have alrcmly re-
plied to the points raised by the hon.
Members.
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MR. DEPUTY SPEAKER : The ques-
tion is :
“That the Bill to authorise payment
and appropriation of certain further
sums from and out of the Consoli-
dated Fund of India for the services
of the financial year 1982-83 for
the purposes of Railways, be taken into
consideration.”
The motion was adopted

MR. DEPUTY SPEAKER : Now, we
shall take up clause-by-clause consideration.
The question is !

“That Clauses 2 and 3 and the Sche-
dule stand part of the Biil.”

The motion was adopted.

Clauses 2 and 3 and the Schedule were add-
ed to the Bill

Clause 1, the Enacting Formula and the
Title were added to the Bill

SHRI P. C, SETHI : Sir. I beg to move-
“That the Bill be passed.”

MR. DEPUTY SPEAKER : The ques-
tion is :
“That the Bill be passed.”

The motion was adopted.

AUGUST 2, 1982
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SUPPLEMENTARY-DEMANDS* FOR GRANTS

(GENERAL), 1982-83

MR. DEPUTY SPEAKER : Now, we go
to the General Discussion and voting on
Supplementary Demands for Grants (Gene-
ral) for which time allotted is 2 hour-.
Thi~ Bill has also got to be completed w-
day.

Motion moved :

“That the respective supplementary
sums not exceeding the amounts on
Revenue Account and Capital Account
~hown in the third column of the
Order Paper be granted o the
Prevident out of Consolidated Fund of
India 7o defray the charges that will
come in course of payment dur ng the
year ending 31st day of Maich, 1583,
in respect of the following emands
cntered in the second column there-

of —

Demand Nos. 12, 13, 26. 30, 42.
5§2. 63, 78, 79 and 100.”
Moved with the recommendation of

the Pre.ident.

Supplementary Demand for Grants (General) for 1982-83 submilted to the
Vot: of the Lok Sabha

No, of- Nam. of D:mand _Amnum—of' Decmand for Grant
Demand submitted to the Votc of the
House
! N B
Revenue Capital )
Rs. Rs.

MINISTRY OF COMMERCE

12—Foreign Trade and Ep~rt Produclion - 480,00,00,000

13—Textile, Handloom and Handicrafts - 11,70,0:0,000
MINISTRY OF EDUCATION AND CULTURE

26—Education - 1,60,90,000
MINISTRY OF ENERGY

30—Department of Power - 1,000 7,00,00,000
MBNISTRY OF FINANCE

42— Other Expenditure of the Ministry of Finance 1,000
MINISTRY OF HOME AFFAIRS

52—0Other Expenditure of thec Ministry of Home Aflairs 5,83,000 -
MIMISTRY OF INFORMATION AND BROADCASTING

63—Broadcasting — 1,000
MINISTRY OF SHIPPING AND TRANSPORT

78—Ports, Lighthouses and Shipping 2,50,00,000 1,000

79—Road and Inland Water Transport - 8,00,00,000
DRPARTMENT OF OCEAN DEVELOPMENT

100—Department of Ocean Development 5,99,00,000 -

MR. DEPUTY SPEAKAR : Notices of cut motions-—Shri T. R. Shamanna not { rescnt.



